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2.40 PM

DELHI LEGISLATIVE ASSEMBLY
B BULLETIN PART I
(BRIEF RECORD OF PROCEEDINGS)

THURSDAY 29™ MARCH 2001/CHAITRA 08, 1923 (SAKA)

Dr Jagdish Mukhi stood up to inquire about the fate of his Adjournment Notice
‘onl alleged corruption prevailing in Delhi Jal Board. Chair ruled that
" &s per the decision of the Business Advisory Committee a Short Duration
‘Discussion on Water and Sewer is already scheduled for 9 April 2001 and
" the members can raise these issues of alleged corruption in DJB during the

discussion. Moreover, as per the provisions of Rule relating to Adjournment
Motion the matter should be of recent occurrence this condition the notice does
not fulfill and hence has rejected the notice. Members of the BJP Party not

satlsﬁed with the ruling continued to argue

Not satsified with the ruling of Chair, members of the BJP Party started slogan
Shouting. Chair named the following members :- .

Dr Jagdish Mukhi

Sh. Nand Kishore Garg
Sh. Harsharan Singh Balli
Sh. Sushil Chaudhary

Sh. Ravindra Nath

Sh. Jai Bhagwan

Dr Harsh Vardhan

~ Sh. Naresh Gaur

Sh. Sahab Singh Chauhan
Sh. Mohan Singh Bisht
Sh. Avinash Sahani

Sh. Puran Chand Yogi

House adjourned for 15 minute.

House re-assembled. Sh. Ram Bhaj raised issue relating to naming of members
of his party. Chair named Sh. Ram Bhaj for his continued disturbance.

Sh. Mangat Ram Singhal moved that all the thirteen members who have been
named may be suspended from the service of the House for three sittings.

The motion was put to vote and adopted. Giving ruling on notices of breach of
privilege by Sh. Mukesh Sharma against Dr Jagdish Mukhi, Sh. Chartilal Goel,
Ch Fateh Singh and Sh. Alok Kumar, Chair informed the House that it was
unfortunate that all these member while making statement in press had cast
aspersions on the Chair and he has sent a copy of the notice to Dr Mukhi as per
rules for his comments and referred the case against the other three persons to
the Committee on Privileges for investigations and report.

UESTIONS
STARRED QUESTIONS : Starred Quesﬂons 101 and 105 were asked and

orally replied. Replies to Starred Questions 102, 103, 106 to 120 were laid
on the Table of the House. .

0
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UNSTARRED QUESTIONS : Replies to Unstarred Questions 427 to
487(except Q No 444) was laid on the Table of the House.

6. 3.01PM Sh. Bheesham Sharma raised matter relating to his notice for alleged breach of
privilege on the basis of Report of PAC adopted by the House on 28.3.2001.
Chair ruled that since the PAC which was a House in miniature and has
pointed out in its report, certain lapses on part of Education the same did not
constitute any breach of privilege and he has therefore disallowed the notice.
Giving ruling on the notice of Sh. Mukesh Sharma for discussion on the Report
of the PAC informed the House that there was no need of discussion on the

- report since PAC was a part of the House. Chair, however, ruled that the PAC

would submit an Action Taken Report on the recommendations of the Report on
first day of the next session.

7. 3.09 PM SPECIAL MENTION

7 The following members raised matters under Rule 287 :
~ Sh. Malaram Gangwal (Minister of Education & Minister of Social
‘Welfare intervened)
__ Sh. Veer Singh
~Sh. Mahender Singh (Minister of Finance intervened. Chair directed
f the Minister to take necessary action in the matter immediately)
i —Sh. Mukesh Sharma (Minister of Food & Supplies intervened)
1 _-Sh. Roop Chand (Minister of Transport intervened)
\  Sh. Bheesham Sharma
\ .~ Sh. Tarwinder Singh Marwah (Minister of Power intervened)
“'-‘\ - Sh. Surender Kumar (Chief Minister intervened)
8. 3.55PM INTRODUCTION OF BILL
Sh. Mahender Singh Saathi, Minister of Finance moved for leave
To introduce ‘The Delhi Sales Tax on Works Contract(Amend)
Bill, 2001”. On leave being granted also introduced the Bill. -

9, 3.57PM TEA BREAK
10. 4.40 PM SHORT DURATION DISCUSSION

Sh. Arvinder Singh Lovely initiated Short Duration Discussion on
Gurudwara Eelection in Delhi. The following members participated
In the discussion :

- Sh. TarwinderSingh Marwah
Sh. Jaspal Singh
Sh. Bheesham Sharma

523 PM Sh. Mahender Singh Satthi, Minister of Finance replied to the discussion.
11. 531 PM Sh. Ramakant Goswami moved the following motion :
“ This House expressesits gratitude to Hon’ble Lt Governor for his
~_ address which he delivered to the House on 21 March 2001”.
" Smt Anjali Rai seconded the motion.

12. 533 PM (Loss of quorum for one minute).
15 534 PM (Quorum regained)
14. 6.10 PM House adjourned till 2.00 PM on 3oth March 2001.
S.K. SHARMA
SECRETARY
Place : Delhi

Date : 29" March 2001

Y3



